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LOK SABHA 

Monday, 17th D.cnttber, 1956 
TM LAk SaMa _t at 
E/1JfJm of 1M Clock 

[Mr. SPI!AIQ!R in 1M Chair) 

ORAL ANSWERS TO QUESTIONS 

Maa-power Directorate 
+ 

rSbri D. C. Sharma: 
, Sbrlmati Tarkeahwarl SiIIha: 

.1U2. ~ SbrI Bibhuti Mishra: 
lPaadit D. N. Tiwary: 

Will the Minister of Home ABaira 
be pleased to refer to the reply given 
to Starred Question No. 1341 on the 
23fd August, 1956 and state: 

(a) whether a decision to set up a 
Man-power Directorate has since been 
taken; and 

(b) if so, the main functions of the 
Directorate? 

The Minister in the MiDistry of 
Home AffalrB (Sbri Datar): (8) Yes. 

(b) The Directorate will provide the 
Secretariat for the Committee of the 
Cabioet whieb has been set up to consider 
the problem of planning and organisation 
of man-power, both to meet the require-
ments of the immediate future and on 
a long-term basis. It will 8Iso be concerned 
with the implementation, by the Ministries 
and other agencies concerned, of the 
decisions of the Cabinet Committee 
and will maintaio liaison with the various 
Ministries and other agencies at the 
Centre whieb have man-power problems, 
and with the State Governments. 

Sbri D. C. SharmIu May I know 
the man-power problems that the Ministry 
is facing at this time, and the short-term 
.olutions to those problems adumbr!lted 
~ the Ministry ~ 

SbrI Datar:' Vari<JU8 ofticers are 
required, and it becomes necessary to 
fuld out whether they are available, and in 
case they are avail8ble whether they would 
be available io the same Ministry or doe-
... here, or whether we shall hive to draw 
upOn the publlITio aeneral for our require-
mentl. Lastly, tlo_ ofticers have to be 
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trained. All this work reqUires c0-
ordination. nus is what this Directorate 
is doiog. 

Sbrlmati Tarkeahwari SiIIha: 
May I know whether it is proposed to 
have a national register stating the require-
ments of tecbuical man-power in the 
country and its availability ? 

SbrI Datar: A national register iF 
not required at this stage. 

Sbrlmati Tarkeahwari SiIIha: I 
wanted to know whether Government 
propose to have any national register 
for them? 

Sbri Datar: Government propose 
to set up a macbioery for finding out 
where a particular type of man-power 
will be available. For that purpose, 
ordinary lists will be maintaioed. 

SbrImad Tarkeahwari Sinha: 
May I know what specific co-operation 
has been received from the different 
State Governments io this respect? 

SbrI Datar : We are just now organia-
iog this so far as the ee':ltre is concerned. 
We shall take up this question also with· 
the State Governments, because to • 
larger extent we shall hdp them, so far 
as the availability of man-power is 
concerned. 

~ ~ f1I1f : 1l ;;rr;t'fT ~ 
l f.t; ;m ~ ;f ~ ;mr 'In' ~ 
<rolIT ~ f.!; ~ f.!'mr flf'rl1if ~ 
f;;lf~~lI\'t~t? 

J5ft t:ro 'ifo ~ : ~ ~ 
rnlR~~'1 

P_dit D. N. TIwary: May I bow 
whether tois Directorate will concern 
itae1f with the technical personnel of the 
Irrigation and other Ministries, so that 
the Bhortage of engineers etc. mi&ht 
be met? 

• SbrI Datar: Thi. DIrectorate wm 
<X>DceID itse1f with iayio" down the genera1 
rules for C<H>rdinating the various schemes; 
and, naturally, technical personnel will 
come· . in. 'nor>-tecbnicaI personnd aIoo 
will ClCIIDe iD. . 



17 'DllCJ:JtBn 1956 

Sbri D. Co Sharma: May I know 
what schemes the Ministry has in -riew 
for the training of those officers who arc 
considered to be in shortage a~ this time? 

Sbri Datar: Certain. Ministries, have 
ochemes with them. Now, the question 
i. 'whetherthosc schemes are to be enlarged 
or whether a Central scheme should 
be! taken up. These are all matters of 
detail which are under consideration. 

1DtenIatl0DaJ Studeau'HoaiIe' 

":lU3. Sbri ICriaImac:harya Jo8htl 
Will the Minister, of Education be 
p1'eased to state: 

(a) the date when the propos,ed 
Iatemational Students ,House' in, New 
Delhi will be established; and 

(b) the object of such an institu-
tiOn? 

The Deputy Mblister ofEdu'c:adoa ' 
(Dr. M. M. Dea): (a) It is not possible 
at this stage to indicate the date by which 
the International House in Delhi will be 
established. Construction of the buiIJing 
ielikely to commence in January, 1957. 

(b) The object i. to establish an insti-
tution which will provide residential acoi>in-
modation for studcints from abroad as well ' 
as Indian students, and foreign.. visitors 
interested in educational and cultural work 
and serve as a meeting place for, and promote 
cantacts among students of various 
countries, including India, studying in or 
'flBiting Delhi, . so as to develop' in them 
an understanding 'of UIle -another's culture 
through the provision of facilities for social 
and cultural activities. 

- Sbri KriaJmaduu-ya Jothi:' May I 
kfiow the estimated cost of consttuction 
of this building? 

Dr. M. M. D .. : The original estimate 
Was Rs. 8, 2 Iakhs. The present revised 
estimate by the CPWD is Rs. 5'79 Iakhs. 

Sbri ICriaImac:harya Joth" May I 
kbow the number of students that it' will ' 
accommodate ? 

Dr. M. AI; Deal' At the begining, the 
accommodation will be for So students, 
The ultimate provision will be for 300 
residents. 
" Sbri vCer..wiaiay: May 'I know 

how long it will'take for the completion" 
of the building? 

Dr. M. M. Dea: That wu a part of 
of the original' question. I cannot gift" 
the answer. 

Sbri R. P. Gai,r: May ( kDmr' 
'IJ'hether any foreisn aid hat been '~ 
if! the set'tilil up of this IDtematiOoal· 
Students HoWll':? 

Dr. M. M. Daa: Up till now, 'no 

Sbri Shree Narayua Deal May I 
know whether this institution will' 'involve 
any recurring expenditure, and, if so, the 
estbmte of the same? 

Dr.M. -M. Dea: Yes, it ,will involve 
certain recurring expenditure, and we are ' 
afraid that the 'recurring deficit will. 'be 
about Rs. So,ooo per """""'" 
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